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Central Administrative TriblJlal 
Allahabad Bench 

Allahabad 

J 
the .;..J. .day Of ~.1997 Allahabad this 

Cor am 1 H on. Mr. T • L.; Ve'J."tla • Member-J 
~ ~-"£.:. _! • __ D!Ia .!.1. _~b.!£~ 

Review Application No. 37 of 1997 
on behalf Of 

lh ion ·of India & others ••••• applicants/respondents 

(C/A Sri B. B. Paul) 

in 

Original . Application No. 1642 Of 1994. .. ------ -.__ 

Arvind Kumar aged about 32 years, 
so11 of Sri C .O.Kumar resident of 
662-A, Loco Colony-9, Marg , · Allahabad 

••• 
8

pp licant. 

Versus 
. 

1. Ul ion of India through tM Genera 1 Manager(P) 

Northern Rail\'•ay, Headquarters office, 

Baroda House, New Delhi. 

2. 0 iv is iona 1 Ra i lv•ay Manager, 
Northern Railv•ay, D.R.M.Office, 
Nawab Yusuf Road, Allahabad. 

3. Senior Divisional cQmnercial Manager, 
Northe rn Railway, O.R.M.Oft'ice, Nawab Yusuf Road, 

Allahabad. 

4. Senior Divisional Personnel Officer, 
Northern Railway, Nawab Yusuf Road, Allahabad. 

• 

. . . . 
• 
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5. Divisional Commercial Manager, 

North ern Railway, Nawab Yusuf Road, 

Allahabad. 

6. Stat ion Manager., 

Station, 

, 

• 

• 

• ,__ 

Northern Railway, Allahabad 
District Allahabad. ~ ; .••••• respondents 

A LOOG'!! lTH 
~-.-,--

Review Application No. 38 of 1997 

on behalf Of 

U1 ion of India and others ••• applicants/respondents • 
. (C/A Sri B.B.Paul) 

in 

ORIGINAL APPLICAT ICN No. 1643 of 1994. 

Atul Kashyap, son of N.S.Kashy,ap, 

Resident of 671-D, Smith Road, Railway 

Colony, Allahabad. ••••• App lie ant. 

Versus 

1 • tij ion of lnd ia 
through the Genera 1 Ma.nager (P) 
Nor-thern Ra i l v·ay Headquarters Office, 
BarOda House , Ne,,. Delhi. 

? • Divis ional Rail~·ay Manag~r, 
Northern Railway, D .R .M.Office, 
Nav·ab Yuslrf Road, Allahabad. 

3. Senior Divisional Commercial Manager, 
Northern Ra •J.Way , 
D.R.M.Office, Nawab Yusuf Road, 
Allahabad. 

4. Senior Divisional Personal 
Officer, Northern Railway, Nawab Yusuf Road, 

Allahabad. 

-------- ---·-------~ 
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5. Divisional Commercial Manager, 
Northern Railway, Nawab Yusuf Road, 

Allahabad. 

6. Station Manager, 
Northern Railway, Allahabad Stat ion, 

District Allahabad. 
• •••• respondents. 

, 

A L 0 N G W1 TH - - ._ - ._,._ - -
REVIEW APPLICATIOO NO. 39 Of 1997 

on behalf of union of India & athers ••• applicants/ 
respondents • 

{C /A Sri B .B .Paul) 

IN 

Original Application No._~~ Of !9~:.· 

Shai lendra Kumar SriVJas, 
son of Sri Ram Sewak Sriwas, 
R/o. 97/234, Jayantipur, Preetam Nagar, 

5 ulemsarai, Allahabad. ·• ••• Applicant. 

Versus 

1. Unio'l of India 
through the General Manager(P) 
Northern Ra ilY.•ay Headquarters Office, 

Baroda House, New Delhi. 

2. Divisional Railway Manager, 
Northern Railway, D .R .M.Oft l.Ce, 

Na,..·ab Yusuf Road, Allahabad. 

a ·. Senior Divisional Commercial 
Manager, Northern Railway, 
D.R.M.Office, Nawab Yusuf Road, 
Allahabad. 

• 

• 
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4. Senior Divisional Personnel Officer, 

Northern Railway, Nawab Yusuf Road, Al~~ad. 

5. Divis iona 1 Conan ere ia l Manager, 
Northern Railway. Nawab Yusuf Road, 
Allahabad. 

6. Stat ion Manager, 
Northern~Ra ilway, Allahabad Station, 
District Allahabad. 

• •••• Respondents. 

IV. A L 0 N G W I T H 
.-.~----.-.------

Review Application No. 40 Of 1997 ---·----
On behalf of 

Union of India and others •••• applicants/respondents. 

(C/A Sri B.B.Paul) 
' 

in 

ORIGINAL APPLICATION NO. 1645 of 1994. 

Sri Jai Narain son of Sri Ram Das, 
resident of 2/92-A, Ramanand Nagar, Allahpur, 
Allahabad. • • , •••••• Applicant. 

Versus 

1. t.h ion of India through 
the Gene ra 1 Manaaer(P) 
Northern Railway Headquarters Office, 
Baroda House, New Delhi. 

2. Divisional Railway Manager, 
Northern Railway, D.R.M. Office, 
Nawab Yusuf Road, Allahabad • 

• 

3. Senior Divisional Conmercial Manager, 
Nort~ ern Railway, D .R .M.Off ice ,Nawab Yusuf Road, 
Allahabad. 

4. Senior Divisional Personal Officer,Northern Railway, 

Nawab Yusuf Road, Allahabad • 

\ .. 
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• 

• 

• 
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5. Divisional CaDmerdial Manager, Northern Railway, Nawab 
Yusuf Road, Allahabad .. 

6. Station Manager, Northern Railway, Allahabad Station, 
Allahabad. • • . • • .• • .•• respondents. 

V.ALONGWITH -------------- • 

Review: Application No·. 41 Of 1997 

On behalf of . 

Union of India and others ••••• applicants/respondents. 

(C/A Sri B.B.Paul) 

in 

Original Application No. 1646 Of 1994. 

R. K.Abbh i son of Sri G .S .Abbh i, 
resident of 656 D Loc o Colony,Allahabad ••• applicant. 

Versus 
1. Union of India through theGeneralManager(P) 

Northern Railway, Headquarters, Off ice ,Baroda House, 
New Delhi. 

2. ·Divisional Railway ManagertNorthern Railway,D.R.M. 
Off ice, Nawab Yusuf Road ,Allahabad • . 

3. Senior Divisional CQimercial Manager,Northern Rail .. ·ay 
D.R.M.Office,Nat!Jab Yusuf Road,Allahabad. 

4. Senior Divisional Personal Officer, 
Northern Railway, Nawab Yusuf Road, 
Allahabad. 

5. Divisional Commercial Manager, 
Northern Railway, 
Nawab Yusuf Road, 

Allahabad. 

6. Station Manager, Northern Railway, 
Allahabad Station, Allahabad. 

••••• respondents. 
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REVIEW APPLICAT Im NO. 42 Of 1997 ·• 

on behalf Of 

• 

lhion Of India and others ••• applicants/respondents. 
(C/A Sri B.B. Pauf) 

in 

ORIGlNAL APPLICATIOO NO. 1647 Of 1994. 

Harish Chandra Yadav, son Of Sri l:allu Ram 
Resident of 794, Railway Colony, Chaufatka, 

District Allahabad. • ••• Applicant. 
Versus 

1. l\'lion Of India through the Genera 1 
Manager (P), Northern Railway Headquarters oittce, 
Baroda House, New Delhi. 

2. Divisional Ra ilvJay Manager, 
Northern Railway, D.R.M.Office, 
Nawab Yusuf Road, 
Allahabad. 

3. Senior Divisional Commercial Manager, 
Northern Railway, 
D .R .M.Off ice ,Nawab Yusuf Road, 

Allahabad. 

4. Senior Divisional Personal Officer, 
Northern Railway, Nawab Yusuf Road, 
Allahabad. 

5. Divisional Commercial Manager, 
Northern Railway, Nawab Yusuf Road, 

Allahabad. 

6. station Manager, Northern Railway, 
Allahabad Station, 
District Allahabad. . 

\ 

••• • •••••• Respondents. 
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VIl. A LONGW ITH 
-~---------

REVIEW APPLICAT~ NO. 43 of 1297. 

On behalf of 
Union of India and others •••• respondents/applicants • 

in 
ORIGINAL APPLICATIOO NO. 1648 ·Of 1994 

Shiv Prasad Shukla, son of Baa .Dulany 
Shukla, Resident of 59, Old Allabp.ar., 
Allahabad. . ............. Applicant. 

Versus 

• 

1. t.hion of lddia, through the General Manager(P) 
Northern Railway, Het~dquarters Office, 
Baroda House, New Delhi. 

2 • Divis ion a 1 Railway Manager, 
Northern Railway, D .R .M.Office, 
Nawab Yusuf Road, Allahabad. 

3. Senior Divisional CQDmercial Nanager, 
Northern Railway, D.R.M.Office, 
Nawab rlusuf Road, Allahabad. 

4. Senior Divisional Personal Officer, 
Northern Ra ih-.. ay, Nawab Yusuf Road, 
Allahabad. 

5. Divisional Commercial Manager, 
Northern Railway, Nawab Yusuf Road, 
Allahabad. 

6. Station Manager, 
Northern Railway, Allahabad Station, 
District All.,aaoad • 

• • • • : • .• re spcndents·. 

• 

' 

• 

• 
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A L 0 N G W I TH -----------

REVIEW APPLICATIOO NO. 44 Of 1997~ 
on behalf of 

Union Of India and others •••• respondents/appl icants. 

(C/A Sri B .B .Paul) 

lN 

ORIGIN\L APPLICATION NO. 1§49 Of 1994. 

Sri L. M. Dubey son of Sri Madan Mchan Dubey, 
Resident Of 2 r 1, Pura Baldi, Kydganj, 

A llaha bad. • ••••••••••.. Applicant ·. 
Versus 

1. lhion of India through the General Manager(P), 
Northern Railway, Headquarters Office, 

' Baroda House, New Delhi : 

2. Divisiona-l Rail\'•ay Manager, 
Northern Railway, D.R.M.Office, 
Nawab Yusuf Road, Allahab~d. 

3. Senior Divisional Canmerc ial Manager, 
Northern Railv•ay, D.R.M.Office, 
Nawab Yusuf Road, Allahabad. 

4. Senior Divisional Personal Officer, 
Northern Railway, Nawab Yusuf Road, 

Allahabad. 

5. Divisional Com~rcial Manager, 
Northern Railway, Nawab Yusuf Road, 

Allahabad. 

6. Station Manager, 
Northern Railway,Allahabad. 
Dist~~ ,.+. Allahabad. 

' 
••••• respondents. 

. . 
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REVIEW APPLICATION NO. 45 of 1 Q97 

On behalf of 

Union Of India & tJthers ••• applicants/respondents 
(Cfo Sri B. B. Paul) 

ORIGINAL APPLICATICN NO. 1650 Of 1994'~ -- ----
Ra jneesh Kumar S inqh son Of Sri Hiraaani Prasad Singh, 
Resident of 178, Mahajpur, Allahabad City, 

Allahabad. • • • • •• •• • Applicant. 

Versus 
1. Union of India, thrQJgh the General Manager(P) 

Northern Railway Headquarters Offide, 

~aroda House, New Delhi. 

2. Divisional Railway Manager, 
Northern Railway, D .R .M.Office, 

Nawab Yusuf Road, Allahabad. 

3. Senior D ivisiona 1 G'cmmerc ia 1 Manager, 
Northern Railway, D.R.M.Office,Nawab Yusuf 

Road, Allahabad. 

4. Senior Div isiona 1 Personal Officer • 
Northern Railway, Nawab Yusuf Road, 

Allahabad. 

5. Divisional CQnmercial Manager, 

Northern Railway • Nawab Yusuf Road, 

Allahabad. 

6. Station Manager, Northern Railway,Allahabad 

Station, #.ll~habad, District Allahabad • 
• • • • • respondents. 
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x. ALONGWITH --------
REVIEW APPLICATIOO NO. 46 of 1997 

On behalf Of 

Union Of India and others •••• respf)ndents/appli:cants. 

(C/A. Sri B.B.Paul) 

in 

ORIGINAL APPLTCATIOO NO. 1651 Of ~994. 

0.. Prakash Shukla, son Of Thakur Prasad, 
Shukla, Resident of Basamhi, 
PO Manjhanpur (Korro) ,Allahabad. ••• applicant. 

Versus 

1 • lh ion of India t hrOJ ~ the Genera 1 Manager1P) 
Northern Railway Headquarters Off~ce, 
Baroda House , ~lew De lh i. 

2. Divisional Railway Manager, 
North ern Railway, D .R .M .Off ice, 

Na\"'ab Yusuf Road, Allahabad. 

3. Senior Divisional Commercial Manager, 
Northern Railway, 
D.R.M.Office, Nawab Yusuf Road, 
Allahabad. 

' 
4. Senior Divisional Personal Officer,Northern 

Railway, Nawab Yusuf Road, Alahabad. 

5. Divisional Caamercial Manager, 
Northern Railway, Nawab Yusuf Road, 

Allahabad. 

6 • Stat ion Man~g e r, Northern Railway, 
Allahabad Stat ion~ 
District Allahabad • 

• • • • • • • respondents. 

-

.. 

' 

• 

• 
• 

• 
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XI. A L 0 N G W I TH 

REVIEW APFLICA T ION NO. 47 Of 1997 

~BEHALF OF 

thion of India and others •••••• applicant/respondents. 
(C/A Sri B. B. Paul) 

in 

ORIGINAL APPLICATlOO tro. 1652 of 1994. 

Brijesh Kumar Singh, 
son of Sri Raj Dev Singh, r/o. 
B-.161C', Karaili Scheme, Allahabad •••••. applicant . 

Versus 
1. th ion of India through the Genera 1 Manager (P). 

Northern Railw~y Headquarters Office, 
Baroda House , New Delhi. 

2. Divisional Railway Manager, 
Northern Ra i lway, D.R.M.Office, 
Nawab Yusuf Road, Allphabad. 

3. Senior Divisional GA•Mn&Nia~:·Maoag,r.D.R.M.Office, 

Northe rn Railway, Na~ab Yusuf Road, Allahabad. 

4. Senior Divisi.ona 1 Personal Officer, 
Northern Railway, Nawab Yusuf Road ,Allahabad. 

5. Di"isi-«ta). Canmercial Manager, 
Northe~nAailway, Nawab Yusuf Road, 

Allahabad • 

6. Stat ion Manager, Northern Railway, 
Allahabad Station, OistrictAllahabad • 

• • • • •• respondents. 

0 R DE R 
(By H on • Mr. T • '[.-Verma-;"' Me mbe r-J) 

.... 

The above Mise. Applications have been filed 

seeking revie,· of the order dated 4.11.1991 passed in 

. --- ..... ·----·--------
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0.A .No.1642 Of 1994 and other connected O.As. 

2. O.A.No.1642 Of 1994 and o1her connected O~Js. 

involved .caamon questions Of law and facts hence were 

dated 4 .11.1996. The dis~osed of by common order 

Reviev' Application No.37 Of 

Review Applications arising 

1997 and other eonnected 
Of 

otrtLtbe said order 

are, therefore, being disposed Of by th1:s c ar or~er. 

3. The applicants, who1 in all the O.As. were 

voluntary Mobile Ticket Collectors had filed the 1r 

respective cases for quashing order wheretvy their 
t\ 

services we re dis-continued on the post of &teo~l.e 

Ticket Collector and for issuing a directiQ'a to the 

respondent s to ext ~?nd the benefit of tempQrary status 

alongwith c.P.C. scale to th~ applicants •h• f"l i 

completed more than 120 days continuous serric e: .lnd to 

treat them as temporary .railway servants. 

4. Some Of the Mobile T-1cket Collectors . whose 

services we re similarly ~ensed with, fihd nunber 

of cases. A bunch of 73/\cases, leading case O! h ich 

was O.A.No.83 of 1993 was heard .. and dispose> d Of by 

a bench Of this Tribunal ~';'bfle Vice-Cmairman 
. " 

and Ho,n 'ble Mr. K. Muthukumar, Aaninistrati.ve Member. 
~ 

The/\ bench dismissed the O.As. •"'-:! held that,, Yo., Jntary/ 
iJt-'~W: 

Mobile Ticket Collectors and Mobile ~~ tele sr are 

two different cadres and the instructions Lssued by 

the Railv,ay Board by letter dated 6.2.1990 .are 

applicable to the category of Mobile 1h1ok1Dag::Clerts 

only. Shri Shiv Shank~r, the applicant Of Cl.A.No•.479 of 

-
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1993 challenged the decisiorl''in the aforesaid case 
by filing Special leave Petition before the Hon 1ble 

Supreme Court. The Hon 'ble Supreme Court has 

reversed the above finding by setting aside the 

order of the Tribur'la 1. The cases of the applicants 

in the O.As., the judgment Of ...tlich ~s beina sought to 

be reviewe~ in this Mise • App lie at ion, are in pari- . 

materia with the case of Shiv Shanker alloned by the 

H on 'ble Supreme Court. We, therefore, by orde·r Ulder 

revie~ held that thoir cases v·ill abide by the dec.isioo 
' of the Hon 'ble Suprme Court in Civil Appeal, 1lf the 

said Shiv Shanker. In 
tllladl other .,ords the direction of this 

Bench that the cases Of applicants of O.A.No.l642 

of 1994 and other connected O.As. will be examined 1n 

the same manner as in the case Of Shiv 'Shanker, the 

applicant in O.A .No.479 Of 1992 • . The directi<n in this 

0 .As. therefore, obligates the resp20dents to examine 
. 

the· cases Of the applidants Of O.A..No.l642 Of 1994 and . 

other connected 0 .As. in the light of the decision 

of the Hon 1ble Supreme Court • 

5. We have perused the Misc. Review Applications 

and the order sought to be reviewed and we find that 

neithE? r any error apparent on the face Of the record 

has been shown nor it has been brought to our notice 
• 

that material facts having bearinn on the ilerit of 
&rc.f ,. 

the case)could not be brought nxtt. with exercise Of 

due de ligence at the time order \'las passed, have 

subsequently been discovered, warranting review of 

the order. We, therefore, find no merit in the review 

application No. 37 Of 1997 and the connected Review 

Applications. The petitioners, in fact, are seeking 
. 

fresh judgment on merit which is not permis$1ble 

- - - ... __ ._ ---
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within the scope of review. 

• 

6. In view of the above we find no m9rit in 

these review applicst:lons an~ dismiss the same as 

not maintainable. A copy of this order be placed in 

the recotcl Of all the review applications. 

. ' I 

••• 

, • 

• 
• 


